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Shri S.KBaiar Id. couasei for the applicant 
Shri D. Surendra?  id. A.SC for the respondents 

ORDER[ORAL] 

Shri D. Surendera, Id. counsel appears on behalf of the respondents 

and submits that the order passed by this Tribunal has been complied with. 

This fact has also been accepted by the Id. counsel for the applicant. 

2. 	Under the circumstances, this CCPA. stands dismissed. The notice 

issued to the respondent is discharged accordingly. 
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